30.05.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2:15 P.M.

1. LPA 237/2018 RUCHIKA SINGH CHHABRA NANDITA RAO,SRILINA ROY
CM APPL.16802-03/2018 VS M/S AIR FRANCE INDIA MANISH DEMBLA,NACHIKETA
AND ANR GOYAL,MANIKA TRIPATHY

PANDEY ,ASHUTOSH KAUSHIK
RAVEENA TANDON

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 2:15 P.M.

1. FAO(OS) (COMM) 67/2017 ANTRIX CORPORATION LTD. GOURAB BANERJI,ARJUN KRISHNAN
CM APPL. 11214/2017 VS DEVAS MULTIMEDIA PVT.LTD. AAKANKSHA KAUL,ANKUR SINGH
CM APPL. 17730/2017 SAKET SIKRI,SAHIL JAGOTRA

RAJIV NAYYAR, SANDEEP SETHI
CICCU MUKHOPADHYAY,OMAR AHMAD
SAURABH SETH,VIKRAM SHAH
SUMER DEV SETH

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10:30 A.M.
1. CRL.M.A. 4041/2017 HERO MOTOCORP LIMITED & ANR ARPAN WADHAWAN, PIYUSH SINGHAL
IN CRL.M.C.2451/2013 VS STATE & ANR ASHISH AGGARWAL,ARUNAV PATNAIK
SHIKHAR SAHA ,KARUN PAHWA

2. CRL.M.A. 4047/2017 DEEPAK JAIN & ORS ARPAN WADHAWAN, PIYUSH SINGHAL
IN CRL.M.C.2462/2013 VS STATE & ANR ASHISH AGGARWAL,ARUNAV PATNAIK
SHIKHAR SAHA ,KARUN PAHWA

3. CRL.M.A. 4045/2017 MANDEEP SINGH & ORS. ARPAN WADHAWAN, PIYUSH SINGHAL
IN CRL.M.C.2525/2013 VS STATE & ORS. ASHISH AGGARWAL,ARUNAV PATNAIK
SHIKHAR SAHA ,KARUN PAHWA



30.05.2018

AT 2:15 P.M.
1. CRL.A.1444/2013

2. CRL.A.388/2016

3. CRL.A.1010/2017

4. CRL.A.1011/2017

1. FAO 462/2011

2. FAO 463/2011

3. FAO 464/2011

J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.30
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

JABBAR B.S.CHOWDHARY,SNEH LATA RANA
VS STATE AASHAA TIWARI,

MAHENDRA @ MANISH AJIT KUMAR,NIKITA SHARMA

VS STATE (NCT OF DELHI ) ASHWANI KUMAR,NUTAN KUMARI

KUNAL YADAV,PRIYA YADAV

RAJAT KATYAL, SANTOSH KUMAR
RAJIV RANJAN MISHRA,R.N.MISHRA
SHRUTI SHARMA

MEGHA SANTOSH KUMAR,RAJIV RANJAN MISHRA
VS VIJETA @ VARSHA @ LALI R.N.MISHRA,SHRUTI SHARMA,AJIT KUMAR
NIKITA SHARMA,ASHWANI KUMAR
NUTAN KUMARI,RAJAT KATYAL

STATE (GNCT OF DELHI) RAJAT KATYAL,
VS VIJETA @ VARSHA AJIT KUMAR,NIKITA SHARMA
ASHWANI KUMAR,NUTAN KUMARI

COURT NO. 25
HON'BLE MR. JUSTICE J.R.MIDHA

KALIKA & ANR VS. N.K. GUPTA

UNION OF INDIA JOYDEEP MAZUMDAR
ROHIT DUTTA,KAMLESH KUMAR
MOMOTA BHATTACHARYA,
PRIYATA CHAKRABORTY

KALIKA & ANR VS. N.K. GUPTA

UNION OF INDIA JOYDEEP MAZUMDAR
ROHIT DUTTA,KAMLESH KUMAR
MOMOTA BHATTACHARYA,
PRIYATA CHAKRABORTY

KALIKA & ANR VS. N.K. GUPTA

UNION OF INDIA JOYDEEP MAZUMDAR
ROHIT DUTTA,KAMLESH KUMAR
MOMOTA BHATTACHARYA,
PRIYATA CHAKRABORTY



30.05.2018

4. FAO 465/2011

5. FAO 488/2011

6. MAC. APP 297/2018

HIGH COURT OF DELHI
29" MAY,2018

KALIKA & ANR VS.
UNION OF INDIA

KALIKA & ANR VS.
UNION OF INDIA

SAJIDA KHATUN & ORS. VS.
RAM NIWAS & ORS (M/S NEW
INDIA ASSURNACE CO.LTD)

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

N.K. GUPTA

JOYDEEP MAZUMDAR

ROHIT DUTTA,KAMLESH KUMAR
MOMOTA BHATTACHARYA,
PRIYATA CHAKRABORTY

N.K. GUPTA

JOYDEEP MAZUMDAR

ROHIT DUTTA,KAMLESH KUMAR
MOMOTA BHATTACHARYA,
PRIYATA CHAKRABORTY

R.S. ROY, VANDANA SURANA

REGISTRAR (LISTING)



